GOVERNMENT OF INDIA
MINISTRY OF NEW AND RENEWABLE ENERGY
RAJYA SABHA
UNSTARRED QUESTION NO-1893
ANSWERED ON-14/12/2021

MANUFACTURE OF SOLAR PV POWER PLANTS
1893. PROF. MANOJ KUMAR JHA

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state:
(a) whether Government has set up to manufacture Solar Photovoltaic (PV) power plants by
Government companies, if so, the details of the companies;
(b) the company-wise details of financial assistance provided under the said programme by
Government;
(c) whether any Power Purchase Agreements (PPAs) are also involved in manufacturing Solar
PV power plants, if so, the details of the companies; and
(d) the details of financial sharing between both the private and public companies to undertake
the said project?
ANSWER
THE MINISTER OF NEW & RENEWABLE ENERGY AND POWER
(SHRI R.K. SINGH)

(@)The Government, through Ministry of New & Renewable Energy (MNRE), is
implementing a scheme, viz. CPSU Scheme Phase-1I (Government Producer Scheme), for
setting up of solar photovoltaic (PV) power plants by Government producers including
Government companies like Central Public Sector Undertakings (CPSUs). In this scheme,
Viability Gap Funding (VGF) support is provided to Government entities, including
Government companies, for setting up of solar PV power plants using domestically
manufactured solar PV cells and modules for generating solar power.

(b) The details of Viability Gap Funding (VGF) provided to various Government entities
under CPSU Scheme Phase-11 as on 31.10.2021, is as follows:

Sl Govt. entity VGF provided

No. (Rs. Crore)

1. | NTPC Limited 592.20

2. | The Singareni Collieries 27.00
Company Limited

3. | Delhi Metro Rail 1.05
Corporation Limited

(c) Under the CPSU Scheme Phase-I1, the Solar Energy Corporation of India Limited (SECI) /
Indian Renewable Energy Development Agency Limited (IREDA), which implement this
Scheme on behalf of Ministry of New & Renewable Energy (MNRE), do not offer any Power
Purchase Agreements (PPASs) to the Government entities selected for setting up solar PV
power plants under this Scheme. The selected entities can setup solar PV power plants for self-
use or use by other Government entities.

(d)Private companies are not eligible for allotment of solar PV power plants under CPSU
Scheme Phase-I1.
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